From,

Atul Srivastava, HJS
Joint Registrar (Judicial) (Services),
High Court of Judicature
at Allahabad
To,

The Director,

Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomati Nagar,

Lucknow.

No. 52 /Admin. (Services)/2018 Dated: Allahabad: February 02, 2018
Subject: Regarding “Two days training on UBUNTU 16.04 & CIS 2.0. for

judicial officers” at JTRI, UP, Lucknow.

Sir,

With reference to your letter no. Ubuntu-18/JTRI-215 dated 30.01.2018 on
the above noted subject, I am directed to inform you that the Hon'ble Court has
been pleased to approve the schedule of “Two days training on UBUNTU 16.04 &
CIS 2.0. for judicial officers” at Judicial Training & Research Institute, U.P.,

Lucknow as indicated below:

Sl Name of Training Duration No. of Lists
No. Participants
1. |'UBUNTU 16.04 & CIS 2.0." Training| 12.02.2018 & 50 A
. . 13.02.2018
Programme for Judicial Officers
2. |'UBUNTU 16.04 & CIS 2.0." Training| 15.02.2018 & 50 B
16.02.2018

Programme for Judicial Officers

I am further to say that the officers mentioned in lists A & B [excluding Sri
Mohd. Rais Siddiqui, ADJ, Bulandshahar (at S.N. 22 in List-A) due to his
retirement] have been nominated for aforesaid 'UBUNTU 16.04 & CIS 2.0.'
Training Programme for Judicial Officers on the dates mentioned against their
names at Judicial Training & Research Institute, U.P., Lucknow.

I am, therefore, to request you to take necessary steps accordingly.

Encl. As above Yours faithfully,
Sd/-

Joint Registrar (Judicial) (Services)

No. 52 (i)/Admin.(Services)/2018 dated: February 02, 2018

Copy forwarded for information and necessary action to -

The Principal Secretary (Judicial) & L.R., Government of Uttar Pradesh, Lucknow.

2. All the District & Sessions Judges with the request to kindly inform the officers
concerned accordingly.

3. The Private Secretary to Hon'ble Mr. Justice Dilip Gupta with the request to kindly
place the aforesaid information before His Lordship.

4. The 0.S.D. (Judicial) (Computer)/ I/c Computer Centre, High Court, Allahabad.

—_

Sd/-
Assistant Registrar (Services)




L,’st—MAll

Ubuntu 16.04 & CIS 2.0 Training Programme for Judicial Officers of U.P.,
Duration: 12.02.2018 to 13.02.2018

Sl No.| LD, Name Designation Place of Posting

i 5770 | SHAM KUMAR ADJ.(FTC) Banda
2. 6215 | MOHD. AHMAD KHAN Civil Judge (Senior Div.) Banda

3. 153 | GYAN PRAKASH SHUKLA AC JM. (Raiway) Banda
4, 6545 | BHANU DEQ SHARMA Principal Judge, Family Court Barabanki
5. 6369 | SANTOSH KUMAR Addl. Chief Judiciel Magistrale Barabanki
6. 6310 | SURJAN SINGH Secretary Barabanki
7. 6515 | JTENDRA KUMAR SINHA Spl. J. (SCIST, Pev.of Atroci Ad) Bareilly
8. 6307 | AVINASH CHANDRA MISHRA ‘Addl. Chief Judicial Magistrate Bareilly
9. 6352 | SHAKTISINGH Civil Judge (Senior Div.) Barely
10. 6528 | ASHOK KUMAR SINGH-VII Spl.J. (SCIST, Pev.of Alroci Adl) Basti
1T, 6323 | HARSHVARDHAN Civil Judge (Senior Div.) Basti
12. 6400 | PRAMOD KUMAR GUPTA Addl. Chief Judicial Magistrate Bast
13, 5341 | ANGAD PRASAD-I Principal Judge, Family Court Bhadohi
14. 6310 | PRAVEZAKHTAR Secrelary Bhadohi
15. 1559 | KAMAL KANT SRIVASTAVA Addl. Civil Judge (SrDiv)IACIM. Bhadohi
16, 652 | SANDEEP JAIN Addl. District & Sessions Judge Bijnor
17. 6325 | SMT. APARNA PANDEY Civil Judge (Senior Div.] Bijnor
18, 6420 | VINEET KUMAR VASWANI Addl. Chief Judicial Megistrate Bijnor
19. 1897 | PANKAJ KUMAR AGRAWAL Spl. J. (SCIST, Pev.of Alrodi Act) Budaun
20, 6349 | AMARJEET Addl. Chief Judicial Magistrale Budaun
21. 8376 | SMT. SNEHLATASINGH Sacrelary Budaun .
22, 534 | MOHD. RAIS SIDDIQUI Addl. District & Sessions Judge Bulandshahar- Khurja
23, 6338 | SMT. PARUL SRIVASTAVA Chief Judicial Magistrate Bulandshahar
24. 6342 | SMT.NUPUR Chil Judge (Senior Div) Bulandshahar
25. 6021 | RAJESHKUMARRAI Addl. District & Sessions Judge Chandaul
26. §311 | ADITYA CHATURVEDI Civil Judge (Sénior DIV )(FTC) Chardaul
7. 1754 | AVINASH KUMAR SINGH A.G.JM. (Raiay) Chandauf
8. 5167 | SANJAY KUMAR-I “Principal Judge, Family Courl Chivakoot
209, 8357 | ASHUTOSH KUMAR SINGH Addl. Chief Judicial Magistrate Chitrakoot
30. 6383 | MOHD. NASIM Civil Judge (Senior Div.)(FTC) Chitrakoot
31, 5379 | PRAMOD KUMAR SHARMA Spl. J. (SCIST, Pev.of Atrodi Ac) Deoria
32. 1601 | SMT.EKTASINGH Civil Judge (Senior Div.) Deoria
33. 7608 | SMT. TARANNUM KHAN Add. Chief Judicial Magistrate Deoria
34, 5432 | SURENDRA PRASAD (MISHRA) Spl.J. (SCIST, Pev.of Atrodi Act) Etah
35. 6286 | PAWAN KUMAR SHUKLA Civil Judge (Senior Div.) Etah
36. 63% | CHHOTE LAL YADAV Addl. Chief Judicial Magistrate Etah
37. 6533 | ZAFEERAHMAD Spl.J(SCIST, Pev.of Atroci Acl) Elawah
38, 6405 | DR. MOHAMMAD ILIYAS Civil Judge (Senior DIv.) Etawah
39, 6477 | RAMGOPAL SINGH ‘Addl. Chief Judicial Magisirate Efawah
40. 5387 | TANVIR AHMAD Spl.J. (SCIST, Pev.of Alroci Act) Faizabad
41 6293 | SMT. SAKSHI SHARMA Civil Judge (Senior DIv.) Faizabad
42, 6308 | RAVINDRA KUMAR DWIVED! Addl. Chef Judicial Magistrale Faizabad
43, 6542 | RAVINDRA NATH DUBEY Spl.J. (SCIST, Pev.of Arod Acl) Farmukhabad
44, 1533 | ATEEQUDDIN Addl. Chief Judicial Magistrate Farmukhabad
45. 1685 | AVANISH KUMAR PANDEY ACIM (Raitway) Famukhabad
46. 5821 | SHAMBHU NATH Principal Judge, Famiy Court Fatehpur
47, 8355 | SMT. PARUL VERMA AAddl. Chief Judicial Magistrate Fatehpur
48, 6395 | AJAY KUMAR- Addl, Chief Judicial Magisirate Fatehpur
49, 5620 | RAKESHKUMAR-V Addl, District & Sessions Judge Firozzbad
50. 1704 | NISHANT DEV Civil Judge (Senior Div.) Firozabad




Ubuntu 16.04 & CI5 2.0 Training Programme for Judicial Officers of u.p,

D

List-“B”

uration: Duration: 15.02.2018 t0 16.02.2018
SL No.| LD, Name Designation Tm‘
1. | T ST ARCHARAYAGAY AGdT. Chief Judicil Magistrate | Frozabad
2. 57146 | BIRENDRA KUMAR SINGH Spl.J.{SCIST, Pev.of Atioci Ac) G.B Nagar
3. 1617 | SHAMIN AHMAD ANGAR] Addl. Chief Judicial Magistrate G.8Nagar
4. 1763 | SMT. NEELU MANWAL Secrelary L eaaaana
5. | S8 | SAIVAPRAKASHTRIATH SplJ-SCIST, Pevaf Ao Ad) [ Ghozabag
6. 6394 | RAMKARAN YADAV CivilJudge (Senior v Ghaziabad
7. 8433 | GYANENDRA SINGH Add. Chief Judicial Mogistrate B
8. 5800 | JAGDISHKUNAR Principal Judge, Famiy Coun Ghazipur
9. 1702 | NANDKUWAR AGdL Chief Judical Vegistale |
10. 1769 | VINAY PRAKASH SINGH Civi Judge (Senior Dv JIFTC) (R =
11, | 6543 | PRASHANT MISHRA Spl.J. (SCIST, Pev.of Arosi Ac) Gonda
12, | 847 | MANOJKUMAR SODHU Addl. Chief Judicial Mogisirale o
13. 6454 | ARBIND KUMAR GAUTAM Secretary Gonda
14, 533 | SMT.NEERJA SINGH Addl, District & Sessions Judge Gorakhpur
15, | 635 | KRISHNA KUMAR SNGHT Civil Juage (Senlor Div) Gorakhpur
16, | 63 | BAQUAR SHAVIMRIZVI Addl. Chief Judical Magisirate Gorakhpur
17. 5716 | ASHOK KUNAR PREWI Add. Distict & Sessions Judge Hamirpur
18, 842 | VIKASHKUMAR Addl. Chiel Judicial Magistale Hamirpur
10, 15 | KUMAR GAURAV Secretary Hermirpur
20. 6107 | SMT. VEENA NARAN AD.J.(FTC) b
21. 6443 | GUNANDRA PRAKASH CivilJudge (Seor Div) Fapur
22. 6449 | HEMANT KUNART Addl. Chief Judiciel Magisirate Hapur
23. 5353 | RAMBABU SHARWA Spl.J. (SCIST, Pev.of Atod Ad) Hardoi
24. 6315 | ABHAY PRATAP SINGHY AddL Chief Judical Vegistate Hardoi
25, 6343 | SMT. ANURADHA PUNDIR Secrelary Harol
26. 5329 | DR. AJAY KRISHNA VISHVEGHA AddL. Distict & Sessions Judge Hathras
27, | O3 | VINAYARYA Civil Judge (Senior Div) b s
28. 8490 | SMT. REKHA SINGH Add. Chief Judicial Magistrate | Hathwes
20, 2006 | ROHIT SINHA Spl. Judge (UP. Dacoity AA) K —
30, 1983 | VINAY KUMAR SINGH-V Civi Judge (JD) (Jaiaun] T 0@
31, | 650 | MADANPALSNGH Addl. Distict & Sessions Judge [
32. 6380 | RAHUL ANAND Add!. Chief Judicial Magistate Japr
33. 8430 | RAVIYADAV Secretary [ Joumpr
34, 531 | NEELKUNTHA SAHAY Spl.J. (SCT, Pev.of Aroa Ac) Jnansi
35. 6314 | RADHEY MOHAN SRIVASTAVA Chvl Judge (Senior Div) Jhansi
36. 6383 | OVBR AddL Chief Judical Magisiate Jnansi
a7, §730 | DIWAKAR PRASAD CHATURVED] SpL . (SCIST, Pev.of Atodi Ac) Kannau
as, 8409 | RAMBILAS PRASAD Cvil Judge (Senior Div) Kannayj
30, 1112 | SUSHRTARCHANA TEWARI AddlChief Judical Magistrate Kannau]
40, 8609 | SMT. SANGEETA SRIVASTAVA Spl.J. (SCIST, Pev.of Aod Ad) KapurNagey
a1, 6307 | BALKRISHINA N, RANJAN Chil Judge (Senlor Div) Kanpur Nagar
42, 6326 | SMT. SNEHANEG] Special CJM. | Kapr g
43, 5105 | SMT. ANTTA RAJ Principal Judge, Family Court Kasgan] o
44. 6453 | SHIVKUMAR AddL Chief Judicial Magsirale Kasqan)
45, | 1606 | HARENDRA KUMAR OFA Civil Judge (Senor Div JFTC) | Kesg
46. 5943 | IFTEKHAR ARMAD Principal Judge, Family Court | Kaushambi
47. 6506 | PREM PRAKASH Secrelary Kausharbi
48. 18% | KULDEEP SNGHHI Civl Judge (Serior Div){FTC) Kaushamb
49, 6540 | SAKET BINARI DEEPAK Principal Judge, Famiy Court Kushi Nagar
50. 6425 | SMT, SHALINI SAGAR Secrelary Kushi Nagar




